
 

IN THE HIGH COURT OF ORISSA,CUTTACK   

Institution of Applications for issue of Certified Copies. 
 

Date : 21.11.2022  

S
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Appli

catio
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Appli
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Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Othe

r 

Docu

ment 

Deal

ing  

Sect

ion 

Se

at 

1 

10323

2/202

2 

21.11

.2022 

WP(C)

-

2997/

2022 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-02-02 
  

(S

ea

t 

No

-) 

2 

10323

3/202

2 

21.11

.2022 

WP(C)

-

514/2

018 

R K 

MAHABH

OI 

GEN

ERA

L 
 

Order Dtd. 2018-01-16 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

3 

10323

4/202

2 

21.11

.2022 

CONTC

-

6403/

2021 

B C 

PANDA 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 

No

-

37

) 

4 

10323

5/202

2 

21.11

.2022 

CONTC

-

6403/

2021 

B C 

PANDA 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 

No

-

37

) 

5 

10323

6/202

2 

21.11

.2022 

CRLMC

-

4453/

2011 

P S 

DAS 

GEN

ERA

L 
 

PetitionAnnexure, 
  

(S

ea

t 

No

-

37

) 

6 

10323

7/202

2 

21.11

.2022 

CRLMC

-

2937/

2015 

S C 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2015-07-

03Petition,Annexure,  

CRIM

INAL 

MISC

-

3(CR

L.MI

(S

ea

t 

No

-

9) 



S) 

7 

10323

8/202

2 

21.11

.2022 

ABLAP

L-

11827

/2022 

BALARA

M 

SINGH 

GEN

ERA

L 
 

Order Dtd. 2022-09-21 
  

(S

ea

t 

No

-

9) 

8 

10323

9/202

2 

21.11

.2022 

FAO-

302/2

022 

RAJAT 

DAS 

GEN

ERA

L 
 

Order Dtd. 2022-09-14 
  

(S

ea

t 

No

-

9) 

9 

10324

0/202

2 

21.11

.2022 

RVWPE

T-

18/20

22 

A 

SUNDAR

AY 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 

No

-

9) 

1

0 

10324

1/202

2 

21.11

.2022 

WPC(O

AC)-

2861/

2018 

BALARA

M 

SINGH 

GEN

ERA

L 
 

Order Dtd. 2022-09-22 
  

(S

ea

t 

No

-

9) 

1

1 

10324

2/202

2 

21.11

.2022 

WP(C)

-

18967

/2022 

JYOSHN

ARANI 

RATH 

GEN

ERA

L 
 

Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

9) 

1

2 

10324

3/202

2 

21.11

.2022 

WP(C)

-

14721

/2004 

NIRANJ

AN 

MALLIC

K 

GEN

ERA

L 
 

Order Dtd. 2022-11-03 
  

(S

ea

t 

No

-

9) 

1

3 

10324

4/202

2 

21.11

.2022 

WP(C)

-

13354

/2022 

MOHAN 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-05-27 
  

(S

ea

t 

No

-

9) 

1

4 

10324

5/202

2 

21.11

.2022 

WP(C)

-

28168

/2022 

P K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-11-11 
  

(S

ea

t 

No

-

9) 

1

5 

10324

6/202

2 

21.11

.2022 

WP(C)

-

9458/

2022 

M K 

NAYAK 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No



-

9) 

1

6 

10324

7/202

2 

21.11

.2022 

WP(C)

-

30740

/2022 

M R 

BARIK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

9) 

1

7 

10324

8/202

2 

21.11

.2022 

WP(C)

-

27059

/2022 

D B 

RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

9) 

1

8 

10324

9/202

2 

21.11

.2022 

WP(C)

-

26443

/2021 

M K 

NAYAK 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

9) 

1

9 

10325

0/202

2 

21.11

.2022 

WP(C)

-

8430/

2014 

RAJAT 

DAS 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-10 
  

(S

ea

t 

No

-

9) 

2

0 

10325

1/202

2 

21.11

.2022 

WP(C)

-

30429

/2022 

B K 

DAS 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

9) 

2

1 

10325

2/202

2 

21.11

.2022 

WP(C)

-

30589

/2022 

J R 

KAR 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

9) 

2

2 

10325

3/202

2 

21.11

.2022 

CMPAT

-

25/20

01 

B K 

BEHERA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

3) 

2

3 

10325

4/202

2 

21.11

.2022 

CMPAT

-

25/20

01 

M 

BARAL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

3) 

2

4 

10325

5/202

2 

21.11

.2022 

CMPAT

-

25/20

G S 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-11-17 
 

CIVI

L 

REVI

(S

ea

t 



01 1 SION No

-

3) 

2

5 

10325

6/202

2 

21.11

.2022 

CMPAT

-

25/20

01 

G S 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

3) 

2

6 

10325

7/202

2 

21.11

.2022 

CMPAT

-

25/20

01 

M 

BARAL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-15 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

3) 

2

7 

10325

8/202

2 

21.11

.2022 

WP(C)

-

30680

/2022 

BIKRAM 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

3) 

2

8 

10325

9/202

2 

21.11

.2022 

WP(C)

-

29228

/2022 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-09 
  

(S

ea

t 

No

-

3) 

2

9 

10326

0/202

2 

21.11

.2022 

WP(C)

-

29227

/2022 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-09 
  

(S

ea

t 

No

-

3) 

3

0 

10326

1/202

2 

21.11

.2022 

WP(C)

-

18860

/2022 

P K 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-14 
  

(S

ea

t 

No

-

3) 

3

1 

10326

2/202

2 

21.11

.2022 

WP(C)

-

29226

/2022 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-09 
  

(S

ea

t 

No

-

3) 

3

2 

10326

3/202

2 

21.11

.2022 

WP(C)

-

29026

/2022 

MANOJ 

KUMAR 

BEURA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-16 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

3

3 

10326

4/202

21.11

.2022 

MATA-

167/2

S K 

BISWAL 

C.O

. 

DR 

(J) 
Order Dtd. 2022-11-17 

  

(S

ea



2 019 t 

No

-

7) 

3

4 

10326

5/202

2 

21.11

.2022 

MATA-

189/2

022 

B C 

PANDA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-04 
  

(S

ea

t 

No

-

7) 

3

5 

10326

6/202

2 

21.11

.2022 

MATA-

189/2

022 

J D 

MUDULI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-04 
  

(S

ea

t 

No

-

7) 

3

6 

10326

7/202

2 

21.11

.2022 

ABLAP

L-

14062

/2022 

S K 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

3

7 

10326

8/202

2 

21.11

.2022 

CRLMC

-

2957/

2022 

R K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

7) 

3

8 

10326

9/202

2 

21.11

.2022 

ABLAP

L-

14054

/2022 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

3

9 

10327

0/202

2 

21.11

.2022 

ABLAP

L-

14053

/2022 

B 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

0 

10327

1/202

2 

21.11

.2022 

ABLAP

L-

14025

/2022 

SUVEND

U 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

1 

10327

2/202

2 

21.11

.2022 

ABLAP

L-

13991

/2022 

A K 

RANA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4 10327 21.11 ABLAP R CH C.O COUR Order Dtd. 2022-11-17 
  

(S



2 3/202

2 

.2022 L-

13980

/2022 

ROUT . T 

NO. 

2 

ea

t 

No

-

7) 

4

3 

10327

4/202

2 

21.11

.2022 

ABLAP

L-

14361

/2022 

SANJIB 

KUMAR 

BHANJA

DEO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

4 

10327

5/202

2 

21.11

.2022 

ABLAP

L-

13967

/2022 

JAYADE

BA 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

5 

10327

6/202

2 

21.11

.2022 

ABLAP

L-

13959

/2022 

A K 

ROUL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

6 

10327

7/202

2 

21.11

.2022 

ABLAP

L-

13492

/2022 

P K 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

7 

10327

8/202

2 

21.11

.2022 

ABLAP

L-

13482

/2022 

UDAY 

KUMAR 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

8 

10327

9/202

2 

21.11

.2022 

ABLAP

L-

13425

/2022 

UDAY 

KUMAR 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

4

9 

10328

0/202

2 

21.11

.2022 

ABLAP

L-

13122

/2022 

G S 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 

5

0 

10328

1/202

2 

21.11

.2022 

ABLAP

L-

13095

/2022 

UDAY 

KUMAR 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

7) 



5

1 

10328

2/202

2 

21.11

.2022 

ABLAP

L-

12973

/2022 

S K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
 

CRMI

NAL 

MISC

-

2(BA

IL-

2) 

(S

ea

t 

No

-

11

) 

5

2 

10328

3/202

2 

21.11

.2022 

ABLAP

L-

12971

/2022 

S K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-17 
 

CRMI

NAL 

MISC

-

2(BA

IL-

2) 

(S

ea

t 

No

-

11

) 

5

3 

10328

4/202

2 

21.11

.2022 

ABLAP

L-

14184

/2022 

B K 

LENKA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

5

4 

10328

5/202

2 

21.11

.2022 

ABLAP

L-

14154

/2022 

M 

PAGAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

5

5 

10328

6/202

2 

21.11

.2022 

ABLAP

L-

14154

/2022 

HEMANT

A 

KUMAR 

MOHANT

A 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

5

6 

10328

7/202

2 

21.11

.2022 

ABLAP

L-

14360

/2022 

SARAT 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

11

) 

5

7 

10328

8/202

2 

21.11

.2022 

ABLAP

L-

14127

/2022 

DILLIP 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

5

8 

10328

9/202

2 

21.11

.2022 

ABLAP

L-

14122

/2022 

J 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No



-

11

) 

5

9 

10329

0/202

2 

21.11

.2022 

ABLAP

L-

14067

/2022 

T K 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

6

0 

10329

1/202

2 

21.11

.2022 

ABLAP

L-

14363

/2022 

AMLAN 

SHAKTI 

PAUL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

11

) 

6

1 

10329

2/202

2 

21.11

.2022 

ABLAP

L-

14051

/2022 

S.S.PA

TTANAI

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

6

2 

10329

3/202

2 

21.11

.2022 

ABLAP

L-

14364

/2022 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

11

) 

6

3 

10329

4/202

2 

21.11

.2022 

ABLAP

L-

14365

/2022 

B. 

PANDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

11

) 

6

4 

10329

5/202

2 

21.11

.2022 

ABLAP

L-

14028

/2022 

H K 

PATRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

11

) 

6

5 

10329

6/202

2 

21.11

.2022 

CONTC

-

4836/

2022 

DEBEND

RA 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-11-14 
  

(S

ea

t 

No

-

11

) 

6 10329 21.11 ABLAP LAXMAN C.O COUR Order Dtd. 2022-11-17 
  

(S



6 7/202

2 

.2022 L-

14367

/2022 

KUMAR 

NAYAK 

. T 

NO. 

2 

ea

t 

No

-

11

) 

6

7 

10329

8/202

2 

21.11

.2022 

ABLAP

L-

14368

/2022 

GAGAN 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

11

) 

6

8 

10329

9/202

2 

21.11

.2022 

WP(C)

-

28893

/2022 

G R 

PATRA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-11-18 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

6

9 

10330

0/202

2 

21.11

.2022 

ABLAP

L-

14369

/2022 

ARUN 

KUMAR 

JATI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

39

) 

7

0 

10330

1/202

2 

21.11

.2022 

ABLAP

L-

14371

/2022 

JADUNA

TH 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

39

) 

7

1 

10330

2/202

2 
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Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

45

) 

5

3

5 

10376

6/202

2 

21.11

.2022 

BLAPL

-

2805/

2022 

RAHUL 

SETHI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-18 
 

CRIM

INAL 

MISC

-

1(BA

IL-

1) 

(S

ea

t 

No

-

6) 

5

3

6 

10376

7/202

2 

21.11

.2022 

FAO-

132/2

022 

P.K.MO

HANTY 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

9) 

5

3

7 

10376

8/202

2 

21.11

.2022 

CRLRE

V-

287/2

017 

YUDHIS

HTIR  

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

9) 

5

3

8 

10376

9/202

2 

21.11

.2022 

WP(C)

-

28510

/2022 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

9) 

5

3

9 

10377

0/202

2 

21.11

.2022 

FAO-

132/2

022 

S.MOHA

RANA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

9) 

5

4

0 

10377

1/202

2 

21.11

.2022 

CRLRE

V-

287/2

017 

YUDHIS

THIR 

SWAIN 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

9) 

5

4

1 

10377

2/202

2 

21.11

.2022 

CRLRE

V-

51/20

22 

PABITR

A 

KUMAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-



9) 

5

4

2 

10377

3/202

2 

21.11

.2022 

WP(C)

-

25177

/2022 

NIRANJ

AN 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-16 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

3) 

5

4

3 

10377

4/202

2 

21.11

.2022 

CRLMC

-

2056/

2021 

DR.SUN

IL 

KUMAR 

RATH 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

3) 

5

4

4 

10377

5/202

2 

21.11

.2022 

FAO-

273/2

022 

B.MAHA

LI 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

5) 

5

4

5 

10377

6/202

2 

21.11

.2022 

CRLRE

V-

26/20

21 

R. C. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-11-17 
 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

1) 

5

4

6 

10377

7/202

2 

21.11

.2022 

CRLMC

-

827/2

021 

P K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

3) 

5

4

7 

10377

8/202

2 

21.11

.2022 

WP(C)

-

29396

/2022 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

3) 

5

4

8 

10377

9/202

2 

21.11

.2022 

CRLMC

-

2295/

2022 

T.N. 

CHOUDR

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

2) 

5

4

9 

10378

0/202

2 

21.11

.2022 

CRLRE

V-

512/2

022 

PARTHA 

SARATH

I DAS 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

2) 

5

5

10378

1/202

21.11

.2022 

WP(C)

-

B K 

SWAIN 

C.O

. 

COUR

T 
Order Dtd. 2022-11-18 

 

WRIT 

BRAN

(S

ea



0 2 30492

/2022 

NO. 

2 

OLD 

CH-6 t 

No

-

25

) 

5

5

1 

10378

2/202

2 

21.11

.2022 

MACA-

179/2

022 

P.K.PA

RIDA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

25

) 

5

5

2 

10378

3/202

2 

21.11

.2022 

CRLMC

-

2681/

2022 

KSHITI

SH 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

1) 

5

5

3 

10378

4/202

2 

21.11

.2022 

MACA-

179/2

022 

P.K.LE

NKA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

1) 

5

5

4 

10378

5/202

2 

21.11

.2022 

WP(C)

-

30633

/2022 

APARES

H BHOI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-18 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

31

) 

5

5

5 

10378

6/202

2 

21.11

.2022 

CRLMC

-

3286/

2022 

R C 

MOHARA

NA 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

31

) 

5

5

6 

10378

7/202

2 

21.11

.2022 

WP(C)

-

20843

/2022 

TRILOC

HAN 

BAG 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-17 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

5

5

7 

10378

8/202

2 

21.11

.2022 

MACA-

585/2

017 

B.BARI

K 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

5

10378

9/202

21.11

.2022 

CRLMC

-

J 

KAMILA 

C.O

. 

COUR

T 
Order Dtd. 2022-11-16 

  

(S

ea



8 2 3322/

2022 

NO. 

12 

t 

No

-

6) 

5

5

9 

10379

0/202

2 

21.11

.2022 

CMAPL

-

905/2

019 

S K 

BISWAL 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

6

0 

10379

1/202

2 

21.11

.2022 

CRLRE

V-

173/2

022 

M. K. 

NAYAK 

C.O

. 

DR 

(J) 
Order Dtd. 2022-11-18 

  

(S

ea

t 

No

-

6) 

5

6

1 

10379

2/202

2 

21.11

.2022 

CRLMC

-

3343/

2022 

R K 

BARIK 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

6

2 

10379

3/202

2 

21.11

.2022 

MACA-

585/2

017 

P.K.PA

RIDA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

6

3 

10379

4/202

2 

21.11

.2022 

CRLMC

-

3367/

2022 

S DAS 
C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

6

4 

10379

5/202

2 

21.11

.2022 

CRLMP

-

939/2

022 

A T 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

6

5 

10379

6/202

2 

21.11

.2022 

CRLRE

V-

173/2

022 

S. K. 

SWAIN 

C.O

. 

DR 

(J) 
Order Dtd. 2022-11-18 

  

(S

ea

t 

No

-

6) 

5

6

6 

10379

7/202

2 

21.11

.2022 

CRLMC

-

893/2

020 

SAMIR 

BARIK 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

5) 



5

6

7 

10379

8/202

2 

21.11

.2022 

CRLMC

-

3332/

2022 

NIRANJ

AN 

ROUT 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

5) 

5

6

8 

10379

9/202

2 

21.11

.2022 

MACA-

383/2

007 

R.K.MO

HAPATR

A 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-11-17 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

5) 

5

6

9 

10380

0/202

2 

21.11

.2022 

WP(C)

-

22788

/2022 

SUMANT

A DAS 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

5) 

5

7

0 

10380

1/202

2 

21.11

.2022 

CRLMC

-

3332/

2022 

SAILEN

DRA 

BISWAL 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

5) 

5

7

1 

10380

2/202

2 

21.11

.2022 

CRLMC

-

2915/

2022 

P K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-15 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

6) 

5

7

2 

10380

3/202

2 

21.11

.2022 

WP(C)

-

3700/

2022 

SUMANT

A DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

7

3 

10380

4/202

2 

21.11

.2022 

MACA-

501/2

016 

S.SWAI

N 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

7

4 

10380

5/202

2 

21.11

.2022 

CRLMC

-

2664/

2022 

M N 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-15 
  

(S

ea

t 

No

-

6) 

5

7

5 

10380

6/202

2 

21.11

.2022 

CRLMC

-

357/2

017 

M. R. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-10-28 
  

(S

ea

t 

No



-

6) 

5

7

6 

10380

7/202

2 

21.11

.2022 

MACA-

501/2

016 

S.K.SI

NGH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

7

7 

10380

8/202

2 

21.11

.2022 

CRLRE

V-

357/2

017 

BINAYA 

BHUSHA

N 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

6) 

5

7

8 

10380

9/202

2 

21.11

.2022 

CRLMC

-

2345/

2022 

R K 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-11-15 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

6) 

5

7

9 

10381

0/202

2 

21.11

.2022 

MACA-

294/2

019 

R.DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

8

0 

10381

1/202

2 

21.11

.2022 

CRLMC

-

329/2

022 

MANAS 

RANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-07-07 
  

(S

ea

t 

No

-

6) 

5

8

1 

10381

2/202

2 

21.11

.2022 

CRLMC

-

2680/

2022 

A K 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-11-16 
  

(S

ea

t 

No

-

6) 

5

8

2 

10381

3/202

2 

21.11

.2022 

MACA-

294/2

019 

S.SWAI

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

8

3 

10381

4/202

2 

21.11

.2022 

WP(C)

-

30504

/2022 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

6) 

5

8

10381

5/202

21.11

.2022 

CRLRE

V-

S. K. 

BHANJA

C.O

. 

COUR

T 
Order Dtd. 2022-11-17 

  

(S

ea



4 2 293/2

022 

DEO NO. 

5 

t 

No

-

6) 

5

8

5 

10381

6/202

2 

21.11

.2022 

MACA-

50/20

17 

R.DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

8

6 

10381

7/202

2 

21.11

.2022 

WP(C)

-

27181

/2022 

A K 

SAHOO 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

8

7 

10381

8/202

2 

21.11

.2022 

CRLRE

V-

291/2

022 

S. K. 

BHANJA

DEO 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-12-08 
  

(S

ea

t 

No

-

6) 

5

8

8 

10381

9/202

2 

21.11

.2022 

MACA-

50/20

17 

B.R.SE

NAPATI 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

8

9 

10382

0/202

2 

21.11

.2022 

CRLRE

V-

464/2

022 

LAXMID

HAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

0 

10382

1/202

2 

21.11

.2022 

MACA-

291/2

017 

R.DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

1 

10382

2/202

2 

21.11

.2022 

CRLRE

V-

454/2

022 

A. K. 

ACHARY

A 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

2 

10382

3/202

2 

21.11

.2022 

FAO-

958/2

019 

KSHITI

SH 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5 10382 21.11 WP(C) S C.O COUR Order Dtd. 2022-11-17 
  

(S



9

3 

4/202

2 

.2022 -

29549

/2022 

SAMAL . T 

NO. 

23 

ea

t 

No

-

6) 

5

9

4 

10382

5/202

2 

21.11

.2022 

CRLRE

V-

321/2

022 

MRUTYU

NJAY 

PAGAL 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

5 

10382

6/202

2 

21.11

.2022 

WP(C)

-

29550

/2022 

S 

SAMAL 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

6 

10382

7/202

2 

21.11

.2022 

FAO-

958/2

019 

P.K.LE

NKA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

7 

10382

8/202

2 

21.11

.2022 

WP(C)

-

29552

/2022 

S 

SAMAL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

5

9

8 

10382

9/202

2 

21.11

.2022 

BLAPL

-

3946/

2022 

BIBHUT

I 

RANJAN 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-09-29 
  

(S

ea

t 

No

-

6) 

5

9

9 

10383

0/202

2 

21.11

.2022 

WP(C)

-

29556

/2022 

S 

SAMAL 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-17 
  

(S

ea

t 

No

-

6) 

6

0

0 

10383

1/202

2 

21.11

.2022 

BLAPL

-

6796/

2022 

SWAYAM

PRAVA 

DASH 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

6) 

6

0

1 

10383

2/202
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6 
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12 
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-
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3
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3 
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Order Dtd. 2022-11-17 
  

(S

ea
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-
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7

3
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. 

COUR
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-
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) 

7

3

8 
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.2022 
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T 
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3 
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-
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) 

7

3

9 
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2 

21.11

.2022 
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-
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T 
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3 
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-

48

) 

7

4

0 
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21.11

.2022 
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-
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T 
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3 
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Order Dtd. 2022-11-17 
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-
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) 

7

4
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T 
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-
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) 

7

4
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3/202
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.2022 
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T 
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12 
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-

48

) 

7

4

3 
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21.11

.2022 
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C.O
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T 
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12 
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-
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) 

7

4

4 
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21.11

.2022 
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T 
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12 
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t 

No

-

1) 

7

4
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(S

ea
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7

4
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T 
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12 
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-

1) 

7

4
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S) 

(S

ea
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-
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5
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.2022 
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5
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.2022 

WP(C)

-
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7

6
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1/202

2 

21.11
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SWAIN 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-11-18 
  

(S

ea

t 

No

-

3) 

7
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7

6

3 
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6

5 

10399

6/202

2 

21.11
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6
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-
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6
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.2022 

WA-
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3  

Order Dtd. 2022-11-18 
  

(S
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7

7
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-
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T 
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12 
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ea
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7
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-
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12 
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-

2) 

7

7
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7
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-
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T 
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12 
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-

2) 
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2 
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-
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7

7
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.2022 
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006 

MANASI 

DAS 

GEN

ERA
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-

45

) 

7

7

8 
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2 
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K 
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) 

7

7

9 
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2 
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7

8

0 
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1/202

2 
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t 
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-
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) 

7

8

1 
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2/202

2 
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WP(C)

-
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t 
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-
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) 

7

8

2 

10401
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-
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t 
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-
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) 

7

8

3 
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4/202

2 
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.2022 
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t 
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-
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) 

7

8
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2 
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.2022 
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-
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ea

t 
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-
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) 

7

8

5 

10401

6/202

2 
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.2022 
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t 

No

-
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) 

7

8

6 

10401

7/202

2 
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.2022 
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RA 
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L 
 

Order Dtd. 1992-05-
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CH-7 
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t 
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-
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) 

7

8

7 

10401

8/202

2 
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.2022 
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L 
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ea

t 
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-
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) 

7

8

8 

10401

9/202

2 
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t 
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-
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) 

7

8

9 

10402
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2 
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.2022 
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L 
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-
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) 

7

9

0 

10402
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2 
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.2022 
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-
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(S
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t 

No

-

3) 

7

9

1 

10402

2/202

2 
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.2022 
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t 
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-

3) 

7

9

2 

10402

3/202

2 
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.2022 
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L 
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t 

No

-

3) 

7

9

3 

10402

4/202

2 

21.11

.2022 
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-
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S K 
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GEN
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L 
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BRAN

CH-6 
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ea

t 

No

-
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) 

7

9

4 

10402

5/202

2 

21.11

.2022 
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Y 
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L 
 

Order Dtd. 2022-02-10 
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t 

No

-
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) 

7

9

5 

10402

6/202

2 

21.11

.2022 
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S 
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L 
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-
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) 

7

9

6 
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7/202
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21.11

.2022 
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t 

No

-
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) 

7

9

7 

10402
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2 
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-
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) 
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9

8 

10402
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-
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9 
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2 
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82/20
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J 
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-
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) 

8

0

0 
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